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FT.3T. 3184(3T).— Firx ALHTL, TEIT TSTHNT ATATH, 1956 (1956 FT 48) T €T 3 SiT o ITLTT
(5) % STELIT H, A= & AT A % HieAd (2) § IfeaATad SATeaT I, Ih ST o AT 6 [T SAZT
e T Tl @ ST SHATLUT o HreAd (3) 3fi(4) H TAT-FAMEE sraw datera sfespe & it e+
AT F AT I ATATHIH F GTET STAAT IEF Tgd HAET T Ta&< ATFTIT T TTRT FAT ST T T0
AT T (Hege HT| FLTeT ZIRT GATT H3d T80T 30 AT =a7 6T 3 ST it ITLTT (6) 3T (7) FT a1

H TET ST
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it
T HET FferTar &1 T T Trered e T
(1) (2) (3) (4)
Commissioner-cum-Secretary
(Cooperation/ Power), Govt. of
1 Manipur/Member Secretary © X e AT
(MANIREDA) / Resident Commissioner,
New Delhi

[®T. . NHIDCL/ROImphal/LA/Arbitration/2024-25]
a9 e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th July, 2025

S.0. 3184(E).— In pursuance of sub-section (5) of Section 3G of the National Highways Act, 1956 (48 of
1956), the Central Government hereby appoints the Officer mentioned in column (2) of the Table below, to be Arbitrator
for the purpose of the said sub-section, who shall exercise the powers conferred and perform the duties imposed, on an
Avrbitrator by or under the said Act within the local limits of his respective jurisdiction as specified in column (3) and
(4) of the said Table. Sub — Section (6) & (7) of Section — 3G of the Act shall be taken into consideration while passing
awards by the Arbitrator.

TABLE
|SI. No. || Designation of the Officer || Revenue District || State |
[ @ | ©) [ (4) |
Commissioner-cum-Secretary (Cooperation/ Power),
1 Govt. of Manipur/Member Secretary (MANIREDA) / * IMPHAL WEST MANIPUR
Resident Commissioner, New Delhi

[F. No. NHIDCL/ROImphal/LA/Arbitration/2024-25]
SHAIKH AMINKHAN, Director
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